FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SAN COMMODITIES LLP

RELEVANT PARTICULARS
1. | Name of corporate debtor SAN COMMODITIES LLP
2. | Date of incorporation of corporate debtor 4THMAY 2017
3. | Authority under which corporate debtor is ROC-CUTTACK
incorporated / registered
4. | Corporate Identity No. / Limited Liability Identification |[AAJ-3314
No. of corporate debtor
5. | Address of the registered office and principal office (if = |[Registered Address:
any) of corporate debtor Flat no-506, 5th Floor, Basudev
PPlaza, Bajrang Vihar, Patia,
Bhubaneswar, Khordha,Orissa,
751024, India
6. | Insolvency commencement date in respect of corporate |6 NOVEMBER 2026
debtor
7. | Estimated date of closure of insolvency resolution process 5" MAY 2027
8. | Name and registration number of the insolvency Mr. Biswajeet Bedamatta
professional acting as interim resolution professional IP Reg. No:
IBBI/IPA-002/TP-N01351/2025-
2026/14615
9. | Address and e-mail of the interim resolution M-69, Santoshi Bhawan, Kapilprasad,
professional, as registered with the Board Phase-2 Bhubaneswar, Orissa-751002
Mobile: 9437887661
csbedamatta@gmail.com
10. | Address and e-mail to be used for correspondence with the [M-69, Santoshi Bhawan, Kapilprasad,
interim resolution professional Phase-2 Bhubaneswar, Orissa-751002
Mobile: 9437887661
csbedamatta@gmail.com
11. | Last date for submission of claims 20" NOVEMBER 2026
12. | Classes of creditors, if any, under clause (b) of sub- NA
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as NA
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and (a) Web link:

(b) Details of authorized
representatives are available at:

https://ibbi.gov.in/home/downloads

(b) Physical Address: NA




Notice is hereby given that the National Company Law Tribunal, Cuttack Bench has ordered the
commencement of a corporate insolvency resolution process of SAN COMMODITIES LLP on 6%
November 2026.

The creditors of SAN COMMODITIES LLP, are hereby called upon to submit their claims with proof
on or before 20™ November 2026 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class in Form CA.

N — \/! 4__‘ ,,14/7
e
Mr. Bisw t Bedamatta

Interim Resolution Professional

IP Reg. No: IBBI/IPA-002/TP-N01351/2025-2026/14615

Date: 8" November 2026
Place: BHUBANESHWAR
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Kolhapur Municipal Corporation
(Health | Solid Waste Management Department)

rg P
i Public Tender Notice No. 90

This nolice is issued to inform all arganizatons and contractors that the
Kolhapur Municipal Corporation is inviting e-tenders for The Selection
of an Operator for Municipal Solid Waste Management :swm)
Services vlz Collection and Transportation of wa

area to nated depositing centers, ICCC eetabinmant oo
operations, Mechanized foad sweeping with O and M of vehicles,
Inside Project area of Kolhapur Municipal Corporation

However, interested bidders should visit the Govemment of Maharashtra
website www.mahatender.gov.in from 07/11/2026 to 07/1212026 at
3:30 PH lo receive and submit their tenders.

Sdl-
Commissioner
Kolhapur Municipal Corporation

STAR PAPER MILLS LIMITED

GIN: L210 |W31936PL0008725
Registered Office: Duncan House, 2nd Floor,
31, Netajl Sunhas Roan I(nhtalﬂ ?DO 001
Ph:033-22427380 E-mall: s

com
NO'
Notice is hereby given pursuant lo the provisicns of SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015 that &
maating of the Board of Directars of the company s schedulad to b
held on Saturday, 14th November, 2026 to inter-alia consider and
approve the Un-audited Financial Results for the Quarter and Half year
anded 30th Septembar, 2026
The Notice is also available on website of the company
(www starpapers com) and thal of BSE Limited (www.bseindia a.com)
and Naticnal Stock Exchange of India Limited
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SAURABH ARORA
(Company Secretary)

Tth November,2026
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Hingoeli Municipal Council invites e-tender for the work of|
Proposed construction of shopping Centre at Site No.
100, CTS no0.4485,4486 and S.No.94 for Hingoli
Municipal Council Hingoli in the State of Maharashfra of

Estimated Cost Rs. 410392310.00/-. The e- Tender
details are available on www.mahatenders.gov.in All
relevant dates will be as per the tender published in web
portal www.mahatenders.gov.in

Date: 06/11/2026
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REGIONAL OFFICE: CUTTACK
2nd Floor, Chalachitra Bhawan, Buxi Bazar
Cuttack-753001, Tel.- 8093047216
E-mail: recovery.cuttack@bankofbaroda.bank.in

NO

59,847,768,

SALE ND'I'ICE FOR SALE OF IMMOVASLE PROPERTIES “APPENDIX-IV-A [Sae pruvlso to Rule & (2) and/or 8(6)]"

5.17.176.63)

jon of Fi
of Ssculilylmnaﬂ At 2002 road with pmvlm o e 6(2) & 3(1/8(8) of the Security Interest (Enforcement) Rules, 2002

Motice is hereby given to the public in general and in particular to the Borrower(s), Morlgagor(s) and Guarantor(s) thel the below

Immavable properties Morlgaged fcharged o the Secured Credilor, possession of which has been taken by the Authorised

of dues in below mentioned accounts. The details of Borrower(s)/Morigagor{s)/Guarantor(s)/Secured Asset's!

Otficer of Bank of Baroda, Secured
basis for recover

Craditor, will be sold on "AS IS WHERE IS", "AS IS WHAT IS" AND "WHATEVER THERE IS"

sdi- Sdi- Dues/Aeserve Price/e-Auction Date & Time, EMD and Bid Increase Amount are mentioned belaw
(Pranjali Munde) (Rekhatai Bangar) PRADH: ipti emand/Possession| Reserve Price Prope
Chief Officer Bresident 51.| BRANCH | Name & Addrass of | DESCTiption of the . Bentienrinmen  pats & perty
Hingoli Municipal Council  Hingoli Municipal Council O NN AN IR [ 7.29.205.73] Ne y | Tmeof | __EMD b st
19 [00CCOOUNE210[SACHINANDAN BALIARSINGH | 1.77.623.56) 4 i Properties {Secured Debt) | E2U€tion [ Bid incrsment [Date & Time|
20 000000000 152 SASMITA MISHRA 92351220 7. [MANISARU CHAKK BRANCH /|Equiabie Worgage of|  08.10.2025
21 [RO0CCCO000 164 | BRAHMANANDA BARIK 4.26,043.81 Borrowers: 1) Wirs, Fupall Fiara, | Land & Building boring 7 125.11.2026] 18.11.2026]
22 POOCOGXXXOG093]| SABITRI SHATAPATHI 227,700.00 Wio- Srikanta Rana, 2) Mr.|in the name of Mr.| 12:12.2025/ from | ¥1.35.43,800/- between
FORMA 23 PROXUCOUKRXKXU86 | ACHIN TYA NANDI 3.81.474.5207-11-2026) Srikanta Rana, S/o- B\dyadhar Srikanta Rana, Sio-|%1,07,79338.63 +| 02,00 PM | ¥13,54,390/ 10.00 AM
PUBLIC ANNOUNCEMENT 24 000C00000(E35] SARGAM PADHY 75,050.58 06-11-2025 Rana, Both are al Kathagada|Bidyadhar Rana at Piot | Up to date interest | 1o 7500001 to
(Under Requision § of e Insolvency and Bankrupicy Board of Incka 25 ODOOCON0G3Z1 [SUNIL KUMAR PALLAI Sahl, Kochilei Mandir, Cuttack,|No.: 1403/3762, 1404, & 06.00 PM & 04.00 PM
finsalvency Resolufion Process far Camorate Persons) Regulations, 20161 [26 [HO0OCC0006257 | SUBASH CHANDRA PATRA Odisha, PIN- 530 1408/3761 & 1398/|expenses incurred
FQR THE ATTENTION GF THE CREDITGRS OF SAN COMMODITIES LLP A BN DS 3760, Khat 70/067, Area: Ac.0.051.5 kadi, Kisam: Homestead, Status: Stillban, Mauza Cuttack Town, Unit No.-16,
RELEVANT PARTICULARS Kathagadasahl 66 Purkghat & No. 1, Tahasil: Cuttack & No.- 216, Dist.: Cuttack, Odisha. Bounded by- East: Kallash Chandra|
[Name of corparate cebiar | SAN COMMODITIES LLP % PRASANTA KUVAR PRADHAN Rana, West: Laxmidhar Rana, North: Bidyadhar Patro, South: C.C. Road (10' 0") wide.
[AFIPAPERMIN Z AK Al the
: part and parcel of
130 [XONXNN000COTT5T | SUSANTA D KAR I mar|the property consisting|  14.10.2025
s incororaed ! egisored e Behera, Sio- Basudev Behera, At/ |of Khata No.: 1031773, / 25.11.2026 18.11.2026
& [Corporate identiy No. T Limied Lebiiy| AAJ-3314 32 PO: Arasa, TahasilPS: Tihidi, Dist: Plot Ne.: 3138, Total 15.01.2026 from ¥38,04,000/- between
IdntEcation No. of carporate dasiar 1 314.973.62]07-11-2026) Bhadrak, Odisha, PIN-756100 _ |Area: Ac.0.120dec., : 0200 PM | 73,80,400/- bolic| 10.00 AM
- [Airess of the tegstered offie and| Registored Adaress - Fiat o - 505, 5t Fioor, | W24 000000007017 | ARABINDI HARICHANDAN 2,142.00{07-11-2025 TahasT No.: 36, Vilage: Arasa, Tahasil: Tinid, Dist.:| 1188476678 + | 7, — o
e offs (1) of orporsa [Basucey Plezs, Befiang Vina:, Patia MOHAPATRA Bhadrak, Kisam: Gharabari, in the name of Mr Ajay Kumar | P 10 dele inferest | | ¥20,000- o400 PM
T [Insolvency commencement gate | 6 NOVEWBER 2026 35 PULAKUMAR BOSHAMI 5 H623{07-H-2000 g?;';’s" o gﬁ‘ﬁs"ﬁ;@? Bounded by. sorh. ot No. | expanses incurred
respectof corporle deblor 36 7965| RASMITA MOHAPATRA 20 i s ol o KB BB | A YRELS
3 Sth MAY 2027 7 )7t DHANSLI SEKHAR GOCHHAYAT . =
restton roces e T 3. |BALASORE MAIN BRANCH/ |EqUable Worigage of|  03.02.2025
T [Wame oni regisiraton rumEer of e 1 Biswalee! Bedamaiia 3 TRRCOROTZTS [SNEHA LAKRA i Borrowers: 1) We Power Vision, | Fesidential (Homestead) oodacas  |14122928) o oo oo 07.12.2026|
insaivancy prolessicnal acting s IP Reg. No Prop.: Mr. Bipin Chandra Barik, | Property at Khala No..|  19.08. fram ,00,000/~ between
i resluion rosesienl ESU spnstops cosiss 40 PO00CCOOOE51[UPENDRA KUMAR SWAN [ 8, Address: Piot No.: 696, Khatiyan |48/15. Plot No.: 87,1 02.00 PM | 280,000- | Physical | 10.00 AM
[Address and e-mall of e Interim 1469, Santosri Brawan, Kapaprasad, Phase-2| | T [X0000G0000KHBE| SABEFA._SULTANA 799, No.: 301, Bhaskarganj, Unit No.- Qrea Ac.0.090 dec., upﬁ!o-mﬂ‘!r;li{:m; o) o 1
a 7 isam: Homestead, ), i
i the Bozra 1obde 8437587661 [o2 [RXOCCOXKXAS4E] YARLAGADDA SWATHI 63013100 10, PS: Sahadevkhunta, Near| oottt | CoMER BP0 06.00 PM 04.00 PM
gal.com ﬂ 5| PITABASH PANDEY 11.28.203.17] g)“'g': MaBr:dap g:‘aﬁﬂf 7;300; 3 pg: |expenses incurred
T [Agiress and e-mal 1o be Used for|W-29, Samosh Bhawan, Kaoiprasad, Phase-2|| WA BOCCCCOOCKXETT [5 R NSSAN KUMAR 7253120 o M. Pravat Kumar Baric. Fo. | Khantapaca No. 79, Tehasi: Bahanag No. 814, DisL: Balasore, in the name of Mrs. Trilottamal
il ;t] SANIIE SAHU [ 369955 Jalakhatua, Jageswarpada, |Barik, Wio- Pravat Kumar Barik. Bounded by- North: Rabindra Maharana, South: Road, East:
i sancommodies@ormal com (48 [ROXX00000UKKE0 0] MARAMMAD GUFRAN KHAN | 9.96,165.82|07-11- Balasore-756044 / Co-Borrower: | Prafulla Bhoi, West: Rabindra Maharana.
1 [Last data for claims_| 20t NOVEMBER 2026 KASHYAP DAS 10082500(07-11-202%|| | _|Mrs. Trilottama Barik, W/o- Pravat Kumar Barkk, Rio- Jalakhatua, Jageswarpada, Balasore-756044
12 |Classes of cradilors, ff any, under|NA [8 [KIOOOOOKRXXIG03 [ASINASH PATNAIK 3,78,053.81|07-11-2026} 4. [LUNAHAR BRANCH / All that pisce and parcel 02.03.2026
clause () of subvsection (EA) of 46 [XO0XKNCOO00GE 10  BINANDA KUMAR FRADHAN _| 10.03,520.42 Borrowers: 1) We. Maa Sarala |0 immovable property / 14.12.2026 07.12.2026
. a2 by 116 4 a5l Creation, Prop.: Mr.Priyabrata|Situated al Mouza:|  06.08.2026 I’ ¥33,58,000%
resalugan professional (50 [FXOOCCHXRXEIZT | KIRAN BALADAS 6.41,366.42, reation, Prop.: Mr.Priyabrata fukira, SROTahas ) i rom betwieen
73 [Namez of Tnealvency 51 [XRXUCOOUTTTT| PRADEEP KUMAR BEHERA | 19292452 %ﬂ;?ﬁ“‘kf;?‘i?i 2:'3‘ g% i, o-| 743,40,607.80+ m;.’, PM | 335,800/ |Sy 10.00 AM
dentied o scl 3s Autharised e 3 )
Represcaatoe of et 1  cess e (TR St Podamara, Erakana, Cultack, [1)1‘3; T(B:?.Tisa‘lnranﬁg; et | T2 000 P
Three names for each class) 53 POOOCCo000e203| ; IN-754206, 2) Mr. Priyabrata
| o] Refevant Forms and @] JKOOGGOOKNETE| CHANDAN MISHRA. 4,432.98|07-11 Sahoo, 5fc- Mr. Dharanidhar|No.: 582/169, Plot No.;| expanses incurred : L
) Detaits of autharized {0} Physical Address - NA = o5 DHARUA 357 543.53] 07112078 Sahoo and 3) Mrs. Tilatama|874/1520, Area: Ac.0.060dec.. Kissam: Gharabari, in the name of Nir. Priyabrata Sahoo, S/o:
reprosentabes are avalble al 2 IX000000E853] ORISSA CHROVE EXPORTE | 362021700 Sahoo, W/o- Mr. Priyabrata|Mr. Dharanidhar Sahoo, Bounded by- East: Vendors, Wesl: Ganeswar Maharana, North
E Tt o, T Gioered 1 MINING COMPANY LIMITED i Sahoo, Both are at Khata No.:|Podamarai Matha, South: Vendors.
commencement o  coroerate Insalvency tesoluion process of SAN COMMODITIES LLP 5821169, Plot No.: B74/1520, At: ltukura, PO: Podamaral, PS: Mahanga, Dist.. Cutiack, PIN-754206
7 KOO0OUKX0E242] HARISCHANDRA PRADHAN ange,
on 61 Navemtes 2025, - =
. £8 [HO000CKUOCKBE00| MALT] PANDEY Terms and Conditions: Interested Bidder may Login to https//baanknet.com
e s Nt 201 e e ettt o e | WMo Dooxo00m0cTs lso, prospestive bidders may conlact the Branch Manager on Mabile No.: 7077727081, 7077722147, 7077727064 & 7077727112)
mentioned against eniry No. 10, POOOCCOOO0(43 18| BRIJALAL JAISWAL For detailed terms and conditions of sale, please refer to the link provided in:

The financial redilors shal subimit et claims wilh proaf By elecironic maans only. All oter|
craditors may submit e ciaims with proof in persan, by post or by slectranic means,
A fnancial credior belanging In a diass, as listed against the ey No. 12, shall indicate its

nsatvency
entry No.13 1o act es autherised representative of the class in Farm CA

Mr. Biswajeet Bedamarta
Professiona

162 [KKXCOOUKXA343| SARCUINI BEHERA

53

DATE : 10.11.2026
PLACE : ODISHA

RAMALIN BHOVAN

POOOCCOOONKTETS | PRAG YANPINI BISWAL 5.12,311.42|07-11-2026]

https://www.bankofbaroda.bank.infeauctio
LAST DATE OF SUBMISSION OF ONLINE PAYMENT EMD AMOUNT : 25.11.2026 LATEST BY 06.00 P.M. (For S| No. 1 & 2) and

htm and https:/baanknet.com

14.12.2026 LATEST BY 06.00 P.M. (For S| No. 3 & 4)

[FOOOCCOO0101[ NISHITHA SHEKHAR DEO

2,54,127.78]07-11-2024]

STATUTORY 15/30 DAYS SALE NOTICE TO THE BORROWERS / GUARANTORS / MORTGAGORS FOR SALE UNDER

RULE 8(5) AND 8(1)8(€) AS PER SARFAESI ACT 2002.

sd-
HODFC BANK LTD.

Date : Bth November 2026
Place

1P Reg, No. IBBUIPA

Place: Cuttack
Date: 09.11.2026

Authorised Officer
Bank of Baroda
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ROURKELA MUNICIPAL CORPORATION

Uditnagar, Rourkela, Pin-769012
Mail Id: rours jcipali L.com Telephone: (0661) 2500388
Letter No, 17848 Date 06.11.2026
13001/2414/2627 S
ression of Interest (Eol) for Selection of Mis: s for
of n under Rourkela Municipal Corporation.

Rourkela Municipal Corporation invites Expression of Interest (EOT) in the
Prescribed Formats (Annexure-l & II) in sealed cover from the intending
Mission Shakti Groups having the credibility and experience for O&M of
‘Mission Shakti Cafe and Overall management of Mission Shakti Cafe including
cooking and serving and the entirc responsibilitics of Mission Shakti Cafe and
bring in better accountability towards the public. The applicants should be

under Rourkela Municipal Corporation and Steel Township Jurisdiction only.
o1 Available of EOI documents in website 06.11.2026 _
[02 | Last date and time of submission of EOI | 17.11.2026, 1.00 PM

03| Date and time of Opening of EOI | 18.11.2026. 11 Am
04 T For downloading the EOI documents | hittps:/ /rme.myrourkela.in/

and term and Condition of assignment, |
please visit the Rourkela Municipal i
Corporation website.
The authority reserves right to reject any or all the EOls without assigning any
reason thereof. Any Change/ Correction/ Corrigendum in respect the above
shall be placed in RMC website.

Sdi- Commissioner
Rourkela Municipal Corporation

OIPR 13001/13131/1/26-27/0064

Emall 1D - cellangubigmaileom 32001/1293/2627
ODISHA Llrr IRRIGATION cnnron.mah LIMITED
(A Gavernment uf Osisha Un deriaking
OFFICE OF THE mcuws ENGINEER, L1 nlh!l(]M ARUGOLA

&= Tende

IC) 04/2026-27 Date 27.10.2026

The Executive Engineer, Lift Irrigation Division, Anugola, Odisha, invites tender on behalf of the Gdishs Lift
Irrigation Corparation Ltd., Bhubsneswar through e-proeurement in shape of percentage rate bids in anline mode fr
the work “Installation and Energisation” of L1, Projects under different blocks in Anugola district on turn-key basis
unider RIDF 2026-27. The estimated cost, cost of tander papers, Time of completion class of contractors and terms and
conditions be seen from ROV

1. Name of Works: Installation and energisation of Rivar Lift Projacts

with supply of all materials on Turnkey basis under RIDF 2026-27,
27 s

RS, 30,318 Lakh to 5, 61,012 Lakh

“C" & "B" Valid Guil Class with H.T. Valid Licence.

90 Days & 120 days from the date of issue of work order

2. Total Nes. of Packages.

5. Period u!mmple‘!m
6, Other details as follows.

4 Avallabiliy of ender On-fnafor | Lastdale® | Date 8 Time of Gpening
Procursment Officer | Idantlficatlon idding. bhailod STHM RON WE2 o
i From T claficsion | _ LI, Divison, Anugola
£ 2 3 0 5 s
Exerustioe Enginaer, 2117026 | 2141208 35112028
L1, Diviion, anugots | V75T | spoaam | uptoscopm | 2011202 11.00 At
®  Any Corrigendum/ Addendum will be displayed In the above website only,
sdf-

Executive Enginaer,

OIPR 32001/32327/1/26-27/0005 L. Division, Anugola
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By virtue of an affidavit
No0.2335, sworn before
Notary Public, Malkangiri on
did. 06.11.2026, I
Madhusmita Mishra, Dio-
Late Sudhangshu Udukuda,
resident of Senapati Sahi,
Nabarangpur, Po/Ps/Dist-
Nabarangpur, Pin-764059,
currently residing in Block
Colony, Malkangiri, Post-
DNK  Colony, Po/Dist-
Malkangiri have changed my
name from
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Udukuda to Madhusmita
Mishra. Hencefarih, | shall be
known as Madhusmita
Mishra for all purposes. All the
relevant documents will be
rectified as per New Name.
Sdi- Madhusmita Mishra
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3 Class of contractor
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5 Time for comptetion

6 Ofwedstain

| e R e
| B

BasA Divn. - 20

[P TTTOGs | B Tdsggeaton

=
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FeDcancineas, v OGN WSS GE,| 6w oowal Il | 6 55,00,8M. A0 2 ] 93 G| 4 aaq@co@m
o dee 0%, 1. 69 SRR Y, ;\ar.:;e 509501590 S
SrSoen o . 990 698 9 O | ox00 e | ot sass s g oo - i Il i emg il e ottt
Rt s
265 GABgen e Goedl GASe GN3 B0 & TORER 9T SoRR TOE: SaeT, e | e
oIy SR, 2 & 10, - QUM TR, ETSR 4 900, QF 7 SRR/ Sew ‘ THM | @
(&.8. / o) (8.8 / cH)
9, 4in-00.ono G, w9a-G0, Gan- OReR (RROR, GIIIGIR 95 & o9, - .
PSS NS, ANEG TRART (- GRFA OR, DR SENG OR, S99~ G00e), 9Ba- SRR - CAST'RI DN QIR0 | GeH1D | 6636 (0505 | an@e
asl (w5, e esage) CH. B64/351.00 | CH, 6637766.00 OHE
el T
masaemrioma.vw’xmmm»mmcnmnm.mﬂ k. ol = = i e
Feren 2 an iRy R, T SO 90 666m F S0 SRR OF 50 0099 4 W 9946, geIP ©10% : 13.11.2026
] oo, gssivon g0 epg oI G PR-5S0IRIZ6-27 =54 nas G, am1 (TRD), GRage:

FORM A
PUBLIC ANNOUNCEMENT

‘Board of india

[ gl ¥

(isaivercy Fecalyian Process for Coraate Foras) fogutions. 2016
ORI ATENTOU 0 THE CHEDIIORS O SANCOWCOTES u?

I
T —

Dt of Trcorsoratan, of G
yor

_NIV‘WWV

SANCDWIOQF“BS P
[TH MAY 2017

TACK

| Conporate No T Limiied Uiy AAJ-3314

[itetfcaton N of carporate dbior]

[Adiress of the regitered ofica and| Registered Address ¢ Fiat o - 506, 51 Foor |
eincipal ofica (i any) of comoraio|Basudev Plaza, Bajrang Vihar, Patia
| debior 751024, India

Incoluency commencement dai n| B0 NOVEMEER 2008
wvf ﬂsN}u

Y 2027
er o e V. Bwajost Bedarata
msclvency professional acting as 1P Reg Mo

wilh the Board

|Addrese and e-mal % be used for|
sorraspondence with the inferim| nasear, -
orofessional Mot : 5437587651
eslomai

218 NOVEMBER 2026
3

Last date for submission ol daims
7 of creditars, 1 any, under
clause [o) of sub-saction (68) of
|section 2, ascertained by the indesim|
mm\mlﬂwml
[Names of Insol
idontifiad to gl Authosud

|(Three_na
(e} Reievant Forms end
) Cetalls of auhorzad
lveed a1 avalabie at
Numnmwh[miﬂﬂmwm‘!ﬂmm Cutteck Bench has ordered the
& comporsle process af SAN up
‘on Bh Novernber 2028,
The cretors of SAN COMMODITIES LL, are harsby called upon to suami heirciams it
prco on or belore: 20th hoverber 2076 10 the interim resaluion professionsl al he acdress
mendoned egainst entry No. 10,
The fnancil reditors sha submit he” claims with proof by elechonic mears oy, Alather
CrOHOrS May S 1N CANTS WA GO0l m PATSO, by ADSL OF 0y GIBCIFON means.
A tnancial credilor belonging 10 & clas, 35 uma against the ey No. 12, shail |noweu
N Sepromalie o) Tha I For OB

(2] Wich .- hlps bl gov. homeidownioads|
[0} Physical Address | NA

entry Ke.13 i act a8 aulhar

talss or mislaading pr panaltins.
M. Biswajost Bedamatts
Date : 8th Novamber 2026 Interim Resolution Professiona|

Plaa ; Bhubaneshwar

OVERNMENT OF onis ot o oy "
OFFiCE OF THE Supee, Dt EamEEn S 34001/1143/2627 i 1 - e bg@redifmallcon
RURAL WORKS DIVISION, BHUBANESWAR . Ph. No. 06652232374
Outn. 03442028 o VERKMENT OF ODISHA
e ':‘@:- orcEoF T SUPEMTIGNGEGIE,
"t Balangir (R&B) OIVIS)

Flopei / Mainianance of Rosd work | €5 wisk

02 Now, of Projcts

e T p——p——
hat Scmnaing sutiias

1€ Class (o Odisha WD) o sautvalent .
class of other licensing authoriu 2. Mature of wodk O Viork
& Claes {of Goahn PWIDH o mpivsio . of
" g S 3. Nooftendsr Mo, of Crviwark
: Rs 500 Lakh to24.00 Ekn & Tender cost 5. 6000/~
i As per Annaxurs of TON ColNes [Tondar paper sost)
5. Cussof Contractar & s
{Registered with COMS) [For Ciuil work]
[ Availsbilty "qnovﬂﬂlmuﬁl m"‘ﬂh—hn
i 6. Date & Timo of sake & Raceipt of s From DL 09.11.2026, 1100 A
L Ot 16.11.2026 up 10 5.00 PM
¥
T 7. Date ol opening b DL 17113006 a1 1130 AM
oA

Sdi- Superintending Engineer,
Rural Warks Divi.BBSR

1. The Superintanding Engineor, akangie (143) Divisian, Balenglr on behall of the Gevernor of Odsha
imites percentage rate bid in Single caver system in ONLINE MODE for construction of buikiing work
detailed inthe tbie belew from elgile contractors.

The bidders have to paricipate in GRUNE bieding only Further details can be seen fram the website:
it/ Atendersadishagay.

OIPR 34001/34028/1/26-27/0013

ODISHA POWER TRANSHISSION
CORPORATION UINITED

LLAESY (A Govemmantof Ocisha Undetakingh
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FIPR-6B/2026-27

S5 OETICATOM NarER an,'ru en
No. 6012 /{ Ded.05.11.2026

- Supenintending Engl
Balangir (R&B) Division

34001/1138/2627
GO

#on

\‘%

Mg 8270

dacuments can be szen in Gowt, Webste

OFFICE OF THE SUPERINTENDING ENGINEER, JAYAPUR (R4T) DIVISION, JAYAPUR
e-Procurement Notice

Bid Identification No. S.F [R&H]-25/3026-37/JYFIK)

Bid Documents consisting of work, Estivated Cost, Cast of Tender paper, EMD, Tane of
completion, Class of Cortractars and the set of terms end canditions cf contract and other necessary

1D ew.randbiypQamailcom
VERNMENT OF ODISHA

The Odisha Agro Industries Corporation Ltd ,
(A Govt. of Odisha undertaking)
Regd H.0.: 95-Satyanagar, Bhubaneswar-751007,
o

Date 04 112026

Le. vwnfendersodisha.gov.in.

E-Procurement in prescribed format is invited from

1001/218/2627

(Original Equipment Manufacturer for Supply of plastic crates for fruits and
vegetable for the F.Y. 2026-27 in the districts of Odisha. For details,

ciba- bodiun ol <@ QR GEe

TR FEIGTIRR GRIRS O ORR ORI WS SORIEY BNGS QEG 6T uRId SaIGE | < Far SeRIa < 6 1. Neme of the Work o Cuil Warks

Gom Baim ol 5 e . u -
) G0 SAUGOY BRIRG SRR 63 GINN CANIGSS §6 SIFAE 16T O GR69 6T DU S e S i Please visit the: webalta “hiipsRendersodiahi.aovin *, The:delal &
65 GRGSDI G2 | GENR BRI CREHB GIEY £oF <8 NG and Gakice oF | i : procurement documents will be available in the e-Tender site from dt.
6 50 oF BROGI GQHF C4608 (4REMAENE BIOR)as ) SAN RO BRER R 3. Estimated Cost : Rs. 177 lakhs to Rs. 42.26 lakhs
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e Pona o oaed epoges gedio emiY <o BIn epeane www.axisfinance.com ex segadise | 5. Date & Time of Bidding : From 11.00 howrs of 10.11.2026

enclosed with paper cost Rs.11800/- (to be remitted online). The last
date of submission of document is dt 27.11.2026 up to 5.00P.M. The
lundersigned reserves the right to acceptireject any/all application (s)
without assigning any reasons thereof.
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Ug-to 17.00 hours of 19.11.2026
17.00 hours of 19.11.2026.
Bids received online shall be cpened an ¢ 11.00 hours of 20.11.2026,

Nome and address of the officer inviing 8id :  Superintending Enginesr,
Jayapur (R&B) Division, Jayapur

Last date & time for receipt of bids in portal ¢
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sd/-

MANAGING DIRECTOR

Further details can be sean from the www.tendessodisha gow.in
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